
ITEM NO.48               COURT NO.4               SECTION III-A

               S U P R E M E  C O U R T  O F  I N D I A
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CIVIL APPEAL  NO(S).  779-780/2013

U.P. PANDIT DEEN DAYAL UPADHAYA VETERINARY 
SCIENCE UNIVERSITY AND CATTLE RESEARCH 
INSTITUTE MATHURA             Appellant(s)

                                VERSUS

S.M. COLLEGE VETERINARY SCIENCE AND ANIMAL 
RESEARCH & ORS.                                    Respondent(s)

Date : 27-05-2026 These appeals were called on for hearing today.

CORAM : 
         HON'BLE MRS. JUSTICE B.V. NAGARATHNA
         HON'BLE MR. JUSTICE UJJAL BHUYAN

For Appellant(s) : Mr. Bijan Kumar Ghosh, AOR
                   
For Respondent(s) :  Mr. Upendra Mishra, Adv.

 Mr. Navin Prakash, AOR
      Ms. Prashi Tyagi, Adv.

                   

          UPON hearing the counsel the Court made the following
                             O R D E R

Adjourned. 

(RADHA SHARMA)                                  (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS                        COURT MASTER (NSH)
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